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the Government is aware of likely hazards of seeds imports.
Soyabean in split and cracked form only has been put in the
Freae List of Imports so that same is unfit for sowing purpose
within the country.

(f) Development of oilsead is a part of Technology
Mission on Oilseeds and Pulses under the Deptt. of
Agriculture. A Centrally sponsored scheme on oilseed
production programme is being implemented to augment
the production of oilseeds. Financial assistance is given for
inputs and other activities like seeds, mini kits and farm for
implements etc. Frontline, demonstrations on farmers fields
are also organised.

Narcotic Drugs Trade

969. SHRI BHARTRAHARI MEHTAB : Will the
Minister of FINANCE be pleased to state:

(a) whether the narcotic drugs trade is flourishing
in coastal area of Orissa;

(b) if so, whether inquiries revealed involvement
of higher functionaries relating to this crime by CBI;

(c) it so, the details thereof; and

(d) the steps being taken by the Union Govern-
ment to curb the narcotic drugs trade?

THE MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCE AND PENSIONS AND
MINISTER OF STATE IN THE MINISTRY OF FINANCE
(BANKING, REVENUE AND INSURANCE) (SHRI
KADAMBUR M.R. JANARTHANAN) : (a) No, Sir.

(b) and (d) Do not arise.

(d) The major portion of the Indo-Pak border, vul-
nerable to drug smuggling, has been fenced and provided
with flood lights. The Bilateral Agreements with Myanmar and
Pakistan provide for increasing cooperation in matters relat-
Ing o demand reduction and prevention of illicit traffic in
narcotic drugs. The BSF and Coast Guards have been vested
with powers under the Customs Act to interdict narcotic drugs.
In addition to the above, all the enforcement agencies em-
powered under the NDPS Act maintain constant vigil against
any llict drug trafficking within the country.

Export of Soft Drinks

970. SHRI RAVI SITARAM NAIK : Will the Minister
of COMMERCE be pleased to state:

(a) the quantity of soft drinks exported during this
year, till October 30, 1998 country-wise; and

(b) the foreign exchange earned therefrom?
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THE MINISTER OF COMMERCE (SHRI RAMA-
KRISHNA HEGDE) : (a) and (b) The export figures for the
current year are available for the period April to August
1998 only from Directorate General of Commercial intelligence
and Statistics (DGC| & S), Calcutta. The total value of ex-
ports of soft drink concentrates and processed fruits and juices
during the period April-August 1998 was Rs. 124.02 crores
(Source DGCI & S, Calcutta and APEDA). The exports have
been mainly to USA, UK, Japan the Netherlands, Canada,
Germany, Russia, Jordan, UAE, South Africa, Bangladesh,
Bhutan, Nepal, Srilanka and Singapore. The country-wise
details of exports are available in the Foreign Trade Statis-
tics of India Monthly/annual bulletins published by the DGCI
& S, copies of which are supplied to the Parliament Library.

Winding up ot NTC Mills in Gujarat
971.  DR. VALLABHBHAI KATHIRIA :
SHRI CHANDRESH PATEL :

Will the Minister of TEXTILES be pleased to
state:

(a) whether the Union Government have decided
to wind up the closed NTC mills in Gujarat including that can
be partially restarted, like the spinning section;

(b) the number of NTC mills or a particular section
of mills that can be reopened, with soma efforts;

(c) whether the Government have finished a
scheme of early retirement of its technical staff and
officers; and

(d) it so, the detalils thereot?

THE MINISTER OF TEXTILES (SHRI KASHIRAM
RANA) : (a) and (b) NTC (Gujarat) which manages 11 NTC
Mills in the State of Gujarat stands referred to BIFR under
the provisions of Sick Industrial Companies (Special Provi-
sions) Act, 1985. The BIFR has declared NTC (Gujarat)
alongwith its constituent units as a Sick Company and has
issued a showcause notice for winding up of the company.

No NTC Mill in the State of Gujarat has been closed.
Howaever, there Is cessation of activities in most of the milis
due to shortage of working capital. Government are consid-
ering a revised turn around strategy for the viable subsidiar-
ies of NTC alongwith the viable mills under them, keeping in
view the BIFR norm of the networth becoming positive within
the prescribed period. The Interest of the workers will be
kept in view while finalising the revised turn around strategy.

(c) and (d) A Voluntary Retirement Scheme has been
in operation in NTC and as on 31.10.1998, 8584 employees
have already availed of the benefits of VRS in NTC (Gujarat)
Ltd. There is no special retirement scheme separately for
technical staff and officars. Under the VRS scheme due com-
pensation at the rate of 45 days wages/salaries for each
completed year of service or the wages/salaries for the bal-
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ance service, whichever is less, in addition to the normal ter-
minal benefits is paid to the employees.

[Translation]

Raj Rajeshwari and Bhagyashri
Schemes for Women

972.  SHRI BRAJ MOHAN RAM : Will the Minister of
FINANCE be pleased to state:

(a) whether the Government have introduced the
Raj-Rajeshwari and Bhagyashri Insurance Schemes for
women and girls respectively to provide them financial secu-

rity;
(b) it so, the details thereof; and

(c) the number of women and girls benefited
therefrom since their inception?

THE MINISTER OF STATE IN THE MINISTRY OF PER-
SONNEL, PUBLIC GRIEVANCE AND PENSIONS AND
MINISTER OF STATE IN THE MINISTRY OF FINANCE
(BANKING, REVENUE AND INSURANCE) (SHRI
KADAMBUR M.R. JANARTHANAN) : (a) and (b) The Raj-
Rajeshwari Mahila Kalyan Bima Yojna (New) and Bhagyashree
Child Welfare Policy have been introduced by the four sub-
sidiary companies of the General Insurance Corporation of
India (GIC) w.e.f. 18th October, 1998. The sailent features of
the two Schemes are at Statement-l and |l respectively.

(c) . Their impact will be assessed after one year.
Statement-1

Raj-Rajeshwari Mahila Kalyan Bima Yojna
(General Insurance Policy for Economic
Security to Women)

The Scheme intends to provide economic security to
women. All sections of women in the age group of 10 to 75
years irrespective of their income, occupation or vacation can
be covered under the policy.

Compensation provided:
BASIC COVER

For Disablement of Insured Women—

Permanent total disablement .... Rs. 25,000/-
Loss of two limb/both eyes/ Rs. 25,000/-
one limb and one eye

Loss of one limb/one eye Rs. 12,500/-

For Death —

For Married women-Policy provide cover for the death
compensation of Rs. 25,000/- will be paid to wife.
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For unmarried women — Policy provide cover for the
death of the insured~Compensation of Rs. 25,000/- will
be paid to the nominee/legal heir.

ADDITIONAL COVER

Temporary Total Disablement Rs. 500/- per
month subject to

a maximum of

Rs. 1,500/-
Expenses incurred for legal Actuals not
Divorce Proceeding exceedings

Rs. 2,000/-
Loss/damage to Household Upto a limit of
Fire, flood, riot, terrorism Rs. 2,000/-.

Death/Disablement would mean not only Death/Disa-
blement arising out of accident, but also include death dur-
ing Child brith at hospital, and surgical operation such as
sterlisation, caesarean, hysterectomy and removal of breast
due to cancer provided that occurs within 7 days from the
date of operation.

Premium : Rs. 15/- per women per annum for the basic

cover and Rs. 23/- per women per annum for both basic and _.

additional cover.

Discount : Group discount varies from 5% to 60% based
on the group size. Long Term Discount range from 5% to
20% depending upon the period of insurance.

Unique features:

Policy provide cover not only for the disablement of
women but also for the death of her husband.

Additional cover provides for Temporary Total Disable-
ment and also for loss/damage to household goods.

Statement-il

Bhagyashree Child Welfare Policy
(General Insurance Policy for Relief to Orphaned Girl)

* Cover is applicable to girl children in the age group of
0 to 18 years whose parents’ age does not exceed 60
years.

* Cover Is to provide relief to insured girl in the case of
death of either of the parents or both arising out of
accident.

Benefit provided :

Age of the Amount of Payable to
girl child Reliet
1 2 3
1-5 years Rs. 1,200/- Surviving parent or
per annum guardian
6-11 years Rs. 1,200/- Surviving parent or
per annum guardian, provided

the expenditure is
Incurred for the child's
education.
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